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In The Central Administrative Tribunal 
ALLAHABAD BENCH 

l : ORDER • SHEET : 1 

Application No .••. 6fl.:. 8~~1cr:v. ... ........ of 199 
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Applicant (s) Respondent (s) 

Advocate for Applicant (s) Advocate for Respondent (s) 

· Notes of the Registry Orders of the Tribunal 
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